
SNDIP 

BEFORE THE NATIONAL GRREN TPIBUNAL, EASTERN ZONE BENCH. 

NOTARY 
6584/2008 

COURT 

S1. 

No. 

1 

GAADDHUR 

2. 

OF INONA 

1 

Affidavit 

KOLKATA 

ORIGINAL APPLICATION NO. 188 OF 2023/E2 

PARTICULARS 

Rajkumar Das 

Versu s 

MOEF and others. 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3, STATE WATER 

INVESTIGATION DIRECTORATE 

INDEX 

photocopy of the said letter dated along with 

photographs 

...Applicant 

...Respondents 

R1 

Annexure No. PAGE No. 

1-4 
36:+04 

5- 10 

Filed by 

Rajib Ray 
Advocate 

Bar Association Room No. 13, 

High Court, Calcutta 
Mob-9830132729 

Cham: 28, Fakir Chand Mitra Steeet, Kolkata- 700009. 

Email: rajib.ray23@gmail.com 

12 FEB 2024 
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L. NO...: 

AAUDHUR 

2 

BEFORE THE NATIONAL GREEN TRIBUNAL, EASTERN ZONE BENCH, 

NOTARY 
6584/2008 

.20.2 

b4R COU 24P6S. 

2 

KOLKATA 

ORIGINAL APPLICATION NO. 188 OF 2023/EZ 

Rajkumar Das 

Versus 

MOEF and others. 

DEFORE THSiARY PU8LIC 
AT&LNAGAR 

DIST,-NORTH 24 PARGANAS 

...Applicant 

INVESTIGATION DIRECTORATE 

..Respondents 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3, STATE WATER 

I Shri ARINDAM GHOSH, Son of Late Binoy Kumar Ghosh, aged about 59 

years, by faith: Hindu, by occupation - Government Service, now posted 

Director, State Water Investigation Directorate (SWID), under Water 

Resources Investigation & Development Department, Government of West 

Bengal having its office at Nirman Bhawan (3rd Floor), Bidhannagar, 

Kolkata - 700091, do hereby solemnly verify and say as follows: -

1 I am in charge of Director, State Water Investigation Directorate and I 

have made myself acquainted with the facts and circumstances of this case and 

That by an order dated 12.01.2024 the Hon ble National Green Tribunal. 

Eastern Zone, Kolkata, was pleased to direct the respondents to file counter 

affidavit. 

12 FEB 2024 

am competent to affirm this affidavit. 
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Photographs during fleld inspection on 30.01,2024 in the company Ramsarup industries limited. 
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Memo No. 

To 

The Direc tor. 
Kamgapup.Indusbies Lbd. 

Water Resources Investlgatlon & Development Departmer 
Government of West Bengal 

i) 

Daak Bunglow Road. Sarat Pallv, Midnapore -721 101, 
Paschim Medinipur 

ii) 

Geological Sub Division No. /A, S.W.I.D., 
Administrative Bullding (Ground Floor), 

Office of the Geologlist 

1. Roof Top Rain Water Harvesting for Surface Storage : 

ii) 
iv) 

Email: geolswidpsmidnapore@gmail.com 

Conditionality for Package Drinking Water Projects and Industries/Intrastructures: 

You are. herebydirected to follow the conditions as listed below against the SWID Permit No. Pl201380005Sg00001 TSE, 
Permits. Previously the conditionalities weresBUeongwthe Original Permits & are being circulated to you once 

P01 'iokiDated.Q.4.!..:A.N from the date of Issuance of the 
again for your information & necessary actions. 

D. The roof top rain water collected should be utilized in 

Sub.:-Issuance of Conditionalities against Permit for sinking borewell for groundwater extraction 

A. A Provision for Roof Top rain Water Harvesting is a must that should be kept within the industrial campus area. 

Flushing in the toilets. 

B. At least 20% of the roof top areas of the industrial building are required to be brought under RWH programme. 

Plantations and gardening. 

C. Rain water is required to be collected in a surface storage reservoir (concrete) through a number of pipelines from roofs. 

Washing and cleaning purpose within the entire campus area. 

be allowed strictly by any user. 

To fulfill any other industrial needs. 

AAUDHU 

Dated, Mldnapore, the 2 Ol. 24 

AURI 

ii) Drinking water provisions through RWH structures should not be made. 

2.. Excavation of Pond of size 150 ft x 50 ft with 2 m. depth. 

NOTA: 

SDHANN AGA 

E. I) Artificial Recharging Techniques into groundwater through any kind of recharge shafts/ filter points should not 

ARUP NOUSTR 

ON 0 

3. Chemical Quality Test Report from Govt./Semi-Govt. approved Laboratory in each year to be submitted to the Geologist & Member Secretary, D.L.A., Paschim Medinipur. 4. The Permit Certificate will be reviewed in every year from the date of issuance of Perait- based on local hydrogeological conditions that may prevail afterwards. 

Member Secretary, DLA 

5. Arrangement of Water Meter at the outlet of Tube Well discharge and a logbook to be monitored by Govt. Officials as assigned by the D.L.A. tO ascertain the quantity of water utilize (daily log book to be maintained by the users.) 

& 

6. The enhanced rate if any in future (including the rates revised retrospectively) of fees/charges/taxes for drawls of ground water on annual basis, should be borne by the applicants for operating their tube wells in a continuous manner. 

Sipanna lang 
Geologist 

Geological Sub Division No. I/A 
S.W.I.D., Paschim Medinipur 
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